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) s fafawm wra (TrEge)
B9 @1, SIEAE AW, WIUF I FT
RATAT FT W 4, #Wilw w9 g1 W A
T I E, W WIIRT 4ga GQATT
g

MR. DEPUTY-SPEAKER: Every-
one will get an opportunity.

The question is:
“That the Bill be passed”.
The motion was adopted.
14.58 hrs.

DEMANDS FOR EXCESS GRANTS
(RAILWAY), 1967-68—(contd.)

MR. DEPUTY-SPEAKER: The
House will take up further discus-
sion of demands for excess grants, I
request those who have already par-
ticipated not to speak again.

SHRI LOBO PRABHU (Udipi):
I have the good fortune or bad for-
tune of having to use the railways
for three days and three nights to
come to Parliament. I have suffered
I think more than any other Member
o¢ Parliament from the railways; I
think I have suffered even more than
the Members of the public. T am not
going to detail all my sufferings be-
cause the time available is inade-
quate. But I should like to take up a
very general suffering of the people:
failure of electric current particu-
larly at night.

1459 hrs.
[{Serr VasupevAN Nam in the Chairl

There is no train jn which I have
travelled where electric current has
not failed as soon as the train had
stopped and was resumed only on
the running train. ] shpuld like the
hon. Minigter to comsider carefully
what it meant. Every one hour, even
on a train like the Grapd Trunk Ex-
press one has to wake up because
the current kas failed. The angwer
given waps that the batteries were
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insufficient. But it is not the duty of
this Ministry ta see why for such a
long time they were accepting batte-
ries which were inefficient or insuffi-
cient,

15 hrs.

Is it not necessary for the hon. Minis-
ter to inquire from the manufacturers
of these batteries—they may belong
to my party, but I am not concerned
about it—why they do not produce
batteries which are efficient? If they
cannot produce these batteries, ig it
not the duty of the Ministry to im-
port these batteries. This is a very
serious thing. Nobody travelling on
these traing is able ta have anything
but what is called a cat nap. After
every one hour of sleep, one is ob-
liged to wake up.

I now come to the suffering of the
long-distance travellers. The food
served on the railways is absolutely
uneatable. I have never known any-
thing but the same food all the time.
We were promised that exceptionaily
new menu was being found out, and
the catering committee had made
some recommendations. [ wonder
what has been the effect of all this.
Is it fair especially in a train which
does not stop at the station, to con-
demn the passengers to eat food which
is absolutely uneatable?

I now come to the punctuality
ratio, which has been constantly fal-
ling. I would like to inform the
House that though I have performed
fourteen journeys up and down, ex-
cept once the train has never been
in time. The railways may put the
blame on chain-pulling or on weak
bridges. But there is the railway
board and the Indian railways are
claimed to be the higgest railways in
the world. Is this te be their per-
formance? Is this the way that they
are poing to satisfy the people that
the public 'sector works wellt We
have seen the banks being nationa-
lised, anrd other natignalisations
alsa may be ceming. It is therefore,
the duty of the railways first and
foramost te prove that nationalisation
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[Shri Lobo Prabhu}

is in the interests of the consumer or
the common man.

I then come to the question of
double-tracking. In the last Plan,
there was a throw-forward of 432
k.m. although that target was 3660
km. As the House is aware, double-
tracking means great saving in time,
because the traing can move faster;
it means great saving in staff, be-
cause the same staff cap attend to
more trains without being paid more
or without working longer; it means
more saving in consumption of fuel.
Yet, why is that not being done on
a more extensive scale than how?
1The country is faced with a iot of
unemployment, particularly in the
countryside. After all, no imported
material is required. The rails are
available and they are lying idle in
the steel factories. So, the program-
me of double-tracking could be ac-
celerated. I would also suggest that
when double-tracking is done, first
the main lines should be taken up,
because if the main lines are taken
up, they will be achieving the grea-
test effect.

Going through the list supplied, T

find that except on Grand Trunk
route  where they have taken wup
small pieces for double-tracking.

otherwise, they are all branch lines.
I think the line from Delhi to Mad-
ras, Delhi to Bombay and Delhi to
Caleutia should be double-tracked in
the shortest time possible.

SHRI NARENDRA SINGH MA-
HIDA (Anand): These Demands
‘lur Excess Grants relate to expendi-
‘ture incurred during the year 1967-68
in excess of the amounts granted by
'arliament. This excess totals to
wbout Rs. 1.71 crores,

" While I support these Demands, I
would like to point out that the
Indian railways are one of the higgest
cumplexes in the world. Nowhere in
the world is there a system of hroad
‘lauge, metre gauge and narrow

gauge. So, one should be able to
understand the difficulties when we
are dealing with the railways. We
have inherited the railways from the
British days. The track is worn out.
The bridges are old and all thig re-
placement demands very heavy ex-
penditure. Yet, I would like to say
that ours is one of the few railways
in the world which provide sleeping
accommodation at the cheapest rate.
If you go anywhere in Europe or any
other advanced country, you have to
pay very heavy charges for sleeping
at night. However inadequate the
facilities are in the three-tier or two-
tier accommodation, we still canp
sleep at night by paying just about
Rs. 4.

Then, I would like to submit that
at  present, the headquaters of
Western Railway is situated in Bom-
bay. The State of Gujarat has de-
manded many times that much of
the Western railway is mainly in
Gujarat and therefore, the head-
quarters should be shifted to Gujarat
from Bombay. While the comforts
of the officials should be seen, 1t
should be borne in mind that most of
the dealings are with the areas of
Gujarat, Rajasthan and Madhya Pra-
desh. Bombay is far away. There-
fore, there is demand from my State
that the headgquarters should be
shifted from Bombay. I do not know
why the hon. Minister is not think-
ing on those lines.

May I also suggest to the hon. Min-
ister that the railways should also
plap in advance like the shipping in-
dustry? I am very happy at the con-
tainerisation scheme which has also
been an idea borrowed from shipping.
1 would request the railways to go
in for some modern tactics. The
Hovercraft has come in. In the new
world, the railways probably will be
out of place within fifty years. There-
fore, it would be good if we could
have a Hovercraft service between
Bombay and the opposite coast, ins-
tead of running a railway line whith
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1s very costly,. We could have a
Hovercraft carrying about 45 or 50
passengers to start with, but the
number can be increased later on.
Similarly, I would suggest a service
between Broach in the Gulf of Cam-
bay to Bhavanagar in Saurashtra. It
will be something very enterprising.
It will reduce the time, the railway
takes from Bombay to Bhavanagar
by train. This service can reduce the
cost by half. Therefore, I would re-
quest the hon. Minister that the Rail-
ways should go in for modern means
like Hovercraft and place them in
service just like steamers, for the
service of the passengers.

The utilisation of diesel oil should
also be taken into account. Particularly
on the Western Railway, when the
Koyali refinery is producing diesel
0il, why should coal be brought all
the way from Orissa, thereby creat-
ing congestion? More passenger trains
can be run instead. A beginning has
been made in the Frontier Mail, but
we could have diesel engines more
and more, they would be cheaper,
faster and less cumbersome, At pre-
sent, there are more stoppages owing
to the carriage of coal. I would also
request the Ministry of Railways and
also the Ministry of Foreign Trade to
go in for export of coal-locomotives
as well as diesel-locomotiveg and
wangons. India is fast entering into
the advanced stage of competition
with the world, and Indian wagons
are in demand in South Korea and in
Russia also. If there is mure publi-
city and propaganda by our Em-
bassies and by our Ministry of
Foreign Trade, there is ample scope
to improve our chanceg in the Far-
East, Middle East, East Africa etc.
where Indian goods could go.

I would also suggest a very pay-
ing service, because the railways
are mainly considering questions
from the point of view of utility. It
‘has not merely become urgent, but it
is good from the utility point of view
alse that there should be a railway
line between Bhavanagar and Tara-

pore. I think that thig is under
consideration. The figures given to
show that it is not going to pay are
not correct. I am prepared to lay
the proper facts through the Gujarat
State and through the means at gur
disposal, that this railway line will
be a paying proposition to Govern-
ment,

As regards railway catering, to
which my hon. friend Shri Lobo
Prabhu has referred, I would request
him to try our railway catering in
the Parliament House. It has con-
siderably improved, and one of the
cheapest foods that you can have in
Delhi can be had at this catering
house,

About the railways catering, it is
a very difficult subject, because we
have vegetarian western style, non-
vegetarian western style, vegeterian
Indian style and non-vegetarian
Indian style. It is one of the most
difficult professions. 1 would, there-
fore, urge that packet meals should
be served in which can be included
the various types of food at a reason-
able cost.

With these words, I support the
Demands for Exess Grants.

=t frr vy wm (fedemame)
weqe Hg ey, ¥ HTr erad & arg aw
TS ey & fog @ W ¥ 7w AE
wWT F miT #T @ E | wAEl A 7
ferreae, 1928 FY WEY BIEA F A€
Fea 7% ME Forg fY AT gemwE
1 & FT70r F70, 1939 F IJHFT T
& fegrmgr g7 | A9 & WA aF @I <
®E! HT WT TAT § | AGEAT qG
ATH { T8 FF 4T F1 QAT T T
g & 1 F AT gy & AT
arga & wifas WX gT THF  qrgAT
#r Ffwa ¥ are FE I AL WA )
ol 5F IH T qET T LAy AT
§, = fawra F1 sy oY gafae g
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ot fee I T JH
wrag & W fewr g o whem &
wIEgETE AR atg § 2w q9g g )
# 7€t fameramgd s o &1 W ¥ gt
&Y WGl SET FT /AT Y, A R wo
a1 WY B, I3 e § oo wer
§ A1g aF ¥ 91§ Y qifew g A
AT F AT FGCATAT AT T |

HT S ¥ qA & 0F gEE AT
T ATEaT § 1 fore awa arg sersita
T ST AT WA AT I B 0T aw
IFATET s E | 99 WHT gHI
Tl 3o THRIRE A G —T2H
AR T &1 JauTeA fFarar | gAr?
9 Heft At Atz § ot e sw A T
&1 & % Wt 3w awew # grEar
AT WG | TG M EE X @
1 g T AT} — A, WraATE
TRIT@RTAHIE | T 2V 0F 0%
foadfrfexr M R age ad @ &
T B UF FE AT eI H I
o g 1 faerd € Y a9 9T Tfrad
AR ¢\t s 5t ag w9 W A
g (% T@dr g0 9% 91 @9 awny
9T @ § I 93 U # §Aa gt fee
SHETTHTET § 92 W1 INHET | W@
¥ uF OF frarieT ¢ 9x w2 amry
ST ¥ HTO07 It g § 97 I AG,
FHEAE | WEATE U WEgL § OF H
1t 30 9 & yalwg wrw ¥ et F qraft
A IO § wawd o § wite ¥
o Y gian fega T F § | I
FAGLFIET T T 9% & 1 gAfey
w0 fadew & R & 2w Wi & gt
T qwTH W

tow o A ardar & 1 & o
P 2 & g e g o o aeh
¥Y F T wF wry AT AT g
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¥ ¥ 5t & Frdgw v fF gAT QT
¥ #rdt FFT FET qF A AT
agT aF § 12 fEatates v wraar
¥ AR AT ¥ A o ciwg
TAET S qifE AT & QI A A
TR G J1 w1 fET ITEr ZA
aff s oI oweTo & ZAl,
TEAM & 7T, A0 AT 30 FEFrArT
T FFFT 9 A4 AR @ & fHw
HTET TEAT G T AT | HG gL
it az 2 fe st fewar e
TEF & T A F1 G747 Tga fFwr
&L T FAE AT | §AF HAEET
FHN AT AR FT AR, IART glaaw
TEIT /X AT & "9 S F A
w@ar g | & g fidaw sew
wT BrEAT ¥ aTg g% ¥ qgH A
grawg® & | & qraf 9 1 A &
TH WA BT A AW AT A @GR
T T ¥ T ¥ S v g
TR H{X T ARG A FAGT T FE
g I F e F oAy
g gFaT g i avFr &) ot 39 wraar
gFIT | Og ATEA KATHFL ALY gHiT |

o afl wH, qAE & 9
T A g,

TH R T q2ATT AT EHT, TR
&7 FATA T GHT |

T W F FIAGITI 9T €T 9
g a1,

za% I 78 * 6 g9 V1T
7T AT |

TR oF T W w1 I
WA T AT TACHTLo FIAW § Ia%
Fitfaget & agt oo et a+f T
¢ | @ ge § 99 ST agE 1§
ot wgw arerer g o fafare
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arga 73 w7A faars &, ar g § grar
2 | 7% fadars FdamEdr 99 & 9
fda gar g | sror 2 6 I
Taare swidargr 1 291 fagr srar &
I FAT § OF G ATH F g
%z & faawt fafaew ags ga &
"I & 1 wE-qT ¥ wd § geer
gE T W R & W A F adiy # fee
It wAT ¢ FF § 1| 5@ W5 @
¥ ag w4 % @1 ¢ e gfem g
¥ FrOT IAFT FqrAT A FA™AT SATRAT
g | §F Iymar o F1 o Fay 91 76
ufafam s 4377, oft ¥ wrga
F a1 ot & a1 AfeT AT WY FYE O
i wrar | fafarw w20 § 5 @
fafrex 71 w7 @i faar, e @
#AT T TAraAt T | T g & a1
WY IFHT WA ST FH NG TG @Y
2 | w9y & AT & o gaet
AT FOE Y A T eqET FT_
a1 |y & arg 39 ffaee & fa=rs
At wEawEr w9y ) o fegfa
IAHT FgT HITAFLGT AT WARF
g1

& wRT ¥ ary & vy w7 §
WATT BEAT & T17 a% 3T q97f
AR FAWL &4 ¥ @7 a5 a0
faerwT dtdt aar T e =g 9T )
T well ¥ avg & w7 Ay gATS
FETE |

TF Afqr F At =X ¥
¥ fed § o @ @ ar
e agw faws 7 &
T faar o & o gs=T
Wiz = o zafer ¥ s fE
Afgasi ¥ weqrideq § ofeqi avefr
faest gt wifed | @F ad7 &
Afgamat #F ¥ giw gt § IW

FT WY SAAF AN AFS B |

1

i

* 7
T
E

¥ ¥ qF 97 § e T
2, g 12 s #7 &= & fow & oF
1T qT FTU AW FT CF AH |
FEad Q17 faar oft 5@ & 7g
o @ @1 ewg air fzar I@
AT woft aF FrEgrrdad gid
wTaT & gorfeAr 12 @ AT TEAE
fagq &7 vy § M gqfar
§ T 12 #Ww 9@ 2
¥fe agics Wt =& T g1 f
¥ 9aT FY T awAS gr § A}
1 2 99 AT FT AGC AT HIET { /T
W R F1 40 TFT THA T
F Y FOT wWAT ¥ fHr g
FTA &, ot W aw env
g A AT

it Wl Wy waw H  FgHeny
#1 JfT FIS aTar 9r | qE
wieg &+ WA, faemEgR # oF
FE B g AR fafew o 0w
¥ frg aw gfge s T
AR A WA ¥ W I
Jfrae & §1 Toq FHT T I3
faar o fafee g s gaz @
W §1 worT wo w4 a1 @ E T@l
* whoerd | €7 ¥ WE A FW
arer g i @Sl o agaT | gE Ay
o wrarfal &1 e T W
3y § @y o WL warwg w0 G
FHAT Y, @ W AR AN F GwEE
Bl & o ww e R R wg A
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[y Feframa s T |
w1 qf@e §f1, 9 oy 9T ST
g & o7 =t awdfte gt &0 &
=gt i weft oft g7 At & e
Y HIT HAE e &

fammage fedfiomr ¥ waR &=
firntar admad fore & eavih AR
FT Wl TEN F | 9 q@ET T
fraw awmr fe s st el St
& Fuarfal #§ 7 & %7 75 wfO-
wo i 7 § =Ww dw &
for smq 1 W F 0g foe SRR
T a7 @ @ i wre
S FT WY SR ded S #r
Arefat & foar @

TAGT H gHAd AAQA A ¢ IW A+
T aw FX famr ww | s
¥ foy foeft o ¥ 36 W2 A
¥ @A ¥ AT aqa g
& Ot T et s e d gy

TMEAT 9T IF Y F FAOT 71 WiE
%o wiar awf wfafem g, fom
 waft 3 ¥ fa¥ g gand
g wrlt @ WA F e

g

a1 f 1968 ¥ 98 W15 w1 &1 wgAT
fow & = &1 wTHr W grir 0
IY AR 9X FUAT To @ FH F
AR AT W T FH FH 2T AT
2 wfa faed aR oo ®
ot gi g @ & wer e faedt
& weEE gar @ Arwmar e
TFIC F I9EN AE ST Wi e 1 K
FER ¥ gaar sEm fE g W
T F1 W Famom 52 faww g%
IEATEA &1 ATAHE ATl &1 90T
agl #T WATEAT FT G § T
sigur #71 AfeT gEFed & &
Far A8 ¥ qEfAd w9 AT A T4
%1 | wF awe ar danoafaws =i
*Q 8 T ¥ T e v
iz fee gt @ wiEfa ¥ fa
g G M A TR B
g s @0 F0 & fay gwEgdr
g frgmt s A g1

W AR Y @ ST A I
¥ g wwd @ WA f oA
@ 3 frm R @ § af-
afqm frar om AR WA R W
&1 AfeT TEH AW IEWLAG
T | R Y S W1 BT AT
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S9AT & WA 99 a9 # 9 faw
¥ wfg® ard awIFTaEs | AT T4
gA° & fF AT uFwm 15 faae
¥ 9T A TR qgEEr g 9w %
™ TR AYT 82 1 F9F AA £ |
Tiw az gm1 & fF oA o A
9 | F oavee 7 oFgm fE o
T TEATE A7 |

T & AT A 7 ANE A
AT W@t @ IH OH qEWT ATl
H gl F1 FTE aeqr A g 8T
fant @ g &, 7 At ® wAr
FT WEE TFAT | FE WET FAHT AT
T AE FFar | F Ay geF qe 39
ME FY a9 T FES WA § qE
THT F 1WA war o FwEArg fE
9 I &1 I fRAT AT

TH AV WY A U AT 9T /Y
gal faar &, "alvag 9z f5 Stow 0
nfys @1 gar 81 79T 92 AE Fo
FEATHE 99 F IATES AT
# oog T oI WEE A F2ar @A
Efe @ @wwe 3 w5 @ qx
faare frm & f& femdl a1 amEm
H AT FEENl 97 AL A1 7 A9
faar s 2, 91 Wz & gl H
g TR ART & 991§ OFT F7
SEAT £ | 9E °UTZT I94 F1 AT 2
Tawl Er A9l AETAT O§ ORIR S
T FAT W IH G AT SEedT
& FIIW T YHA ® ZL A9 IT FT
T AT A TAA TEAT 4w
|YA7 TAT WA A4 gE0 AT @1 v
HHE AT AT 299§ A
H OFTH! 999 21 a1 2 |

CEERCIER SR T o
FE 2| IES FIEY A WO #T
2017 (Ails)—11.

S22
37 ®T@, 33 FAT 622 Fo F -
A FEAT I | A W OEAA T
anarfEt &1 @A 9gaET qaT W@
§ | W W WET 9X AT EAT a4
g A1 gd am F for afas amm
faam w7 wfas SO wEAT We
gTM & fau s fow & gF afaw
EAEA ZAEIT | AfEwA wrw $1E A sgerd
&1 98 199 @ 91 oI 99 F a9
T ¢ #ifs ag giwar & 5 99 &1
T gAY 9X qg=em AT ar & av
gefem Wt g ar @ 1 @ Ay
AT 9 Afgw "ET A OAIAT WA
zwi ¥ fwoam # Fifow swr &
AT TH 4 F1 o Aifer fw
qT FT AT GAUAT TEAN AT qHT
oY qgw aifs sfew dwoww S
% AT 7% | oA A1 feafragd A
S5 3T O 9aT F#E AT §o#w
9gF FE @l 1 A &1 EF "
o w favam feamr =rfed

q7I7 A T 2 f7 ot &
99 9T IN A FE 9 AE, 83 TN
249 To AfeF @E fwar g AAFT
gagagmew 3w F AT F
wzgg Foar AnfEd fF S G wmm
g ¥ M agdt g demE ¥ owee
¥ OGE GATE 21 K QET Wi &%
Fuar I f&ag s a8 & o=
T IA AT WA agET AET qifE
T FIAT AN FEHT |

AW 7 FI 7 AT @I &
F9q s 2 AfFR = F fAr oAm
I adrET ST 99T ¢ oA @e o
£o Y fiymrr & #fadr | 71w ¥ Ao o
F oo TCACSER A FWY W
IHF oA o AT A 2 fr o
fexe @1 @F a1 wONW &9 &
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[#fr gFws= FzaT)
faf 4 %o 1 feFe ¥ @ fee
oY W ATXETIH AT GE
Fgael fakme &1 g 1 ww

MR. CHAIRMAN: Now, I dv not
know what to do because I am
getting so many names . . .

SOME HON. MEMBERS rose—

o A AEw (7 aferr)
oY UF 92T g7 agT Sy |

SHRI N. K. P. SALVE (Betul):
it is a legacy you have received from
your predecessor,

SHRI JYOTIRMOY BASU (Dia-
mond Harbour): T had given my
name last Thursday. (Interruptions).

MR. CHAIRMAN: FPlease allow me
to make my submission. It is true
the Deputy-Speaker said that every
Member who wants to speak will be
given a chance. But I do not know
whether you can take it literally . . .
(Interruptions) Order, order. I have
not finished, I am just explaining
the difficully. The time allotted is
only one hour,

o} R GIRER  HA AT ATH
agt Wt & Afew & oF 92 ¥ @@
ZTTEIE |

MR. CHAIRMAN: Even if you
extend the time, say, by one hour
more, I cannot accommodate even

half of the number of Members who
have sent their names.
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AN HON. MEMBER:
minutes each.

MR. CHAIRMAN: No Member will
finish within two minutes, Every
Member knows that. It is impossible
for the Member to get up and sit
down and conclude in two minutes.
So, I would request you not to send
any more names. I have already
got so many nameg here. That 1is
the first thing. Then, I have also
noticed Members standing up al-
though they have mnot sent their
names. There is a procedure. [ think,
this is a discussion on excess De-
mands, but the members are speak-
ing on everything under the Railway
Ministry. I do not know how the
Minister is going to refer to all the
railway stations, all the railway lines
and all the things that are referred
to in this discussion. I would, there-
fore, like the discussion to be res-
tricted to the points on excess De-
mands.

Just two

Mr. Salve.

SHRI N. K. P. SALVE: I support
the excess Demands because the Min-
istry is headed by Dr. Ram Subhag
Singh, assisted by two very com-
petent assistants. 1 depend on the
magnanimity and the generosity of
the Rallway Minister which is very
large and which matches only with
the largeness of the empire over
which he presides. My State of
Madhya Pradesh has been neglected
by all other Ministries. I request
the Railway Minister to give special
consideration to my State and to the
few suggestions which I am putting
forward.

The first ig that there should be a
train from Nagpur to Bhopal. A large
number of passengers travelling from
eastern Madhya Pradesh and western
Maharashtra going to Bhopal are put
to incalculable inconvenience for want
of a train from Nagpur to Bhopal.
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My second point is about the eter-
nal difficulty in finding proper wagons
for jungle produce in between Itarsi
and Amia. I do not know how the
mechanizm works. There appears to
be a terrible malfunctioning in the
distribution and wagon movement.
Unless we move here in Delhi, wagons
never move properly on that gide. I
would, therefore, request the hon.

+ Minister to take some steps to en-
sure that there is proper wagon
movement, because that affects the

, economy of the entire travel area.

My third point is about rather the
unkind treatment given to Madhya
Pradesh so far asg stoppages of the
G. T. Express are concerned. Out of
the 39 or 40 hours of running, of the
G.T. Express from Madras to Delhi,
14 hours are taken in passing through
our State—Madhya Pradesh is the
only State in which it passes from
north to south. As against these 14
hours of running in my State, the
stoppages are only four. We have
been requesting the Railway Ministry
lo give us one more gstoppage of the
G.T. Express at Betul. That will be
a very great convenience to the
people in that part of my State.

The next point is about running a
fast train between Allahabad and

Lucknow. It should take only 4
hours from Allahabad to Lucknow.
It could leave Allahabad in the

morning und could leave Lucknow in
the evening. For this, a statement
has already been made by the Deputy
,Minister in Varanasi.

My last submission ig about the
most unenviable position of the Mem-
"bers of Parliament in respect of re-
servations in railways. I am entirely
against having VIPS or VP quota.
This is anp anachronism. Every ane
must get as he comes. If this dis-
tinction does exist, I do not know
where we stand. ] was made to get
down from a train at Nagpur because
I was told that a State Deputy Minis-
ter and his wife were to travel im
that coupe where I was first on the
waiting list. 1 would request the

Railway Minister to indicate clearly
and categorically as to where we
stand in regard to railway reserva-
tions.

MR. CHAIRMAN: ~ Mr. Kandappan.

SHRI R. K. BIRLA (Jhunjhunu):
On a point of order

MR. CHAIRMAN: Should we
waste our time on point of order?

SHRI R. K. BIRLA: This is very
important. There are five Cut Mo-
tions, one by Mr. Labo Prabhu and
four by Mr. B. P, Mandal. 1 think,
the members who have moved Cut
Motions should be given a chance to
speak.

MR. CHAIRMAN: Of course, they
will be given a chance,

SHRI R. K. BIRLA: After some
lime you may not be in the
Chair .

MR. CHAIRMAN: Whosoever is
in the Chair, they will be given a
chance.

Mr. Kandappan.

SHRI S. KANDAPPAN (Metture):
It is very unfortunate that,
in spite of the manifold increase in
fares and freights in the last two
decades, the railways have been sus-
taining losses. There might be so
many reasons for that, but I would
like to pinpoint only one thing, name-
ly, the discontent among the emplo-
yvees. In a major undertaking like
this, it is paramount to see that the
employees are satisfled and conten-
ted. But, unfortunately, in the way
the bureaucracy is carrying on the
Railway administration, there 1Is a
lot of discontent among the various
cadres of employees with bad con-
sequences on the healthy working of
the railway itself. I would like to
point out only two things.

Recently in the Southern Railway
in Pamban in Madurai Division on
16th May, 2 Asst. Station Masters
were telegraphically transferred to
other pleaces and no reason was
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given and afterwards they were given
1o understand that they were politi-
cally motivated and they were invol-
ved in some election work in that
vicinity. Sir, the General Elections
took place ip 1967. Unfortunately,
what happened was that the local
Congress had some grudge against
those people because they did not
succumb to be pressure of the Con-
gress and they did not work for the
Congess candidate. Then they passed
a resolution in the local Congress
Committee as well ag in the Youth
Congress and it appeared in the pa-
pers also.

SHRI
(Cuttack):

SRINIBAS MISRA
How do you know?

SHRI S. KANDAPPAN: 1 weri-
fied it and I am sure that it is polti-
cally motivated, Sir, the Govern-
ment acted in a very unfair way. [
took up the matter with the Minister.
The Minister gave a reply to me in
which he said that they have been
there in that particular station for a
numbsr of years and so in the nor-
mal course they have been transferr-
ed. If it has been done in the nor-
mal course, I wonder why should
they get the orders telegraphically.
It should have been done in the rou-
tine manner. Eir. may be these are
all small things. But they are demo-
ralising and the feeling created
among the employees is certainly not
very conducive for a healthy working
of the Railways.

Secondly, I would like to point out
another very important thing.
You know. Sir last year Firemen’s
strike took place in my part of the
country and many a tim- when it
was raised on the floor of the House
the hon Minister promised that there
would not be any kind of victimisa-
tion but I am sorry that in spite of
his promise, in spite of this his assu-
rance, victimisation is going on. I
have got a photostat copy of the
order and notice served on  many
employees. There was a break in
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service and even passes were not
issued. These are all serious things
for a small offence and 1 know for
a fact that many of these employees
against whom action was taken have
not even participated in the 19th
Septermber strike. Action was taken
on account of their loyalty. 1 think
this is not fair. If the Railway
Administration does not correct Lhese
anomalies and set right this mal-
administration in the Department, the
discontent is bound to exist and grow
and that is the main reason why I
think even the amenities that are
provided there are not adequate. It
does not need much additional ex-
penditure.  The expenseg are alrea-
dy incurred, bui the services are to
be maintained properly. The main-
tenance is not there, the supervision
is not thero. Hon. Member, Shri Lobo
Prabhu, pointad out about the lack
of amenities and there being no light
in the compartments. I never had
the privilege of reading during night.
When 1 went to Madras, two days
gitting in the train even without
having the recourse to reading is
horrible.

SHRI MURASOL!
ras South):
feel it.

MARAN (Mad-
The Minister do not

SHRI S. KANDAPPAN: They may
not have the time or the inclination
to read but people like me would like
to while away the time by reading.

Now many Members have deman-
ded new lines. Before 1 make that
demand, 1 would like to point out
another very important thing. Last
vear we were very much gratified
when the hon. Minister announced
that thev had dropped the idea of
dismantling link lines which were
sustaining losses. But. unfortunate-
ly, there is still a fear in my part of
the country and I would like to re-
quest the Minister to dispel that fear
that small link lines are going to be
dismantled in my part of the country.
Instead of that if it can be linked
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with the olher areas, it can be made
remunerative and viable.

In this connection I would like to
point out one proposa] for a coastal
line which has been in demand for
a number of years, namely, the line
from Arantangi to Tuticorin wvia
Thondi and Mandapam in the Sou-
thern Railway,

There are many things I would like
to mention.

MR. CHAIRMAN: No, No. Please
conclude now.
SHRI S. KANDAPPAN: Now

referring 1o new lines, last time, when
we discussed this issue, a colleague
of mine, Shri Deiveekan, threatened
the Minister that he would go on
fast. The hon. Minister pleaded with
himp not to go on a fast but that he
will take up that line. This line is
from Chengleput to Chinnasalem via
Vandavasi and Arni.

SHR] G. VISWANTHAN (Wandi-
wash): Sir, that is my constituency.

SHRI S. KANDAPPAN:
hope that this will be done.

Sir, 1

Apart from that, it is most impor-
tant for Dr. Ram Subhag Singh to
see that he fulfils the promises made
by his friend Shri Kamaraj during
the Nagarkvil election. Who knows,
Sir. that there may not be another
election in the near future? At least
before he faces the electorate again.
1 hope, this Kanniya Kumari line
+would be taken up.

Tt is unfortunate that they have
sneglected the genuine demands of
my State with regard to new lines in
all the three plans. In the Fourth
Plan also there is not much of a hope
of any new line being constructed in
our State.

While replying to the Supplemen-
tary Demands Debate, the hon Minis-
ter, Shri Parimal Ghosh pointed out
that the Government is serious about
the conversion of metre gauge into

broad gauge. In viewof the growing
industrial importance of Tuticorin
and since it is becoming a major
port, it is paramount that Tuticorin
line should be converted into a broad
gauge line without further delay. I
hope the hon. Minister would ac-
cept all these suggestions.

SHRI CHINTAMAN] PANIGRAHI
(Bhubaneswar) : The demand for
a direct train service from Delhi 1o
Bhubaneswar, the State capital of
Orissa was a long standing one and
our thanks to Dr. Ram Subhag
Singh, the hon. Railway Minister as
the Utkal Express is running from
the 1st of October from Delhi o
Bhubaneswar. But we are not aware
of the route or the time schedule that
they have decided. We want to
know about it.

There is one more thing which we
bought to the attention of the hon.
Minister. ‘There is need for a shu-
ttle train servire from Cuttack to
Berhampur because the existing train
services are not adequate in this sec-
tion. There is a shuttle service now
from Cuttack to Puri. Similarly this
can be introduced from Cuitack to
Berhampur. I hope the hon. Minister
will kindly consider this suggestion

For two years I am pursulng the
matter for opening of some new
passenger halts with the hon Minis-
ter. There is necessity for opening
the passenger halts at Sahidnagar at
Bhubaneswar, and another at Golabai,
Jadupur and another between Khurda
Road and Retang. These matters are
still pending before the Ministry
They say that because Rs. 50,000 will
have to be spent for opening a pas-
senger halt, therefore. it is not re-
munerative. But, it should be cun-
sidered in the context of providing
passenger gmenities. I hope the hon.
Minister will reconsider these things
again.

The demand for a second railway
division at Jharsuguda is a long
standing one because new railway
lines have developed in tha! area in
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recent times. I hope the hon, Min-
ister will take into consideration that
suggestion also.

A new rail link fropn Khurda road
to Daspalla is an important one and
I hope the hon. Minister will take
into consideration this suggestion
also.
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SHRI JOYTIRMOY BASU (Dia-
mond Harbour): Mr. Chairman, Sir,
one of the former Railway Ministers
in obedience conspired against the
people of India and went in for im-
ported dieselisation of the rail trac-
tion. We have got plenty of coal
fuel. In spite of that, he wanted to
make our country subservient to a
foreign country. What is the result?
The Company in America with whom
they have entered into a collaboration
agreement for supply of spares and
components has gone phut, I mean,
into liguidation. They are in a ter-
rific jam. Their engines are likely
to come to a standstill. Supposing,
you have a defenee reqguirement, they
will not be able to move the engines.
Now, they have sent a team of offi-
cers to America to find some other
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master who will supply them spares
and components. This is a deplor-
able state of affairs. | would request
the hon. Railway Minister to make a
clear statement on this affair.

About the accident in Jajpur, in
South-Eastern Railway, 1 am told,
the Divisional Superintendent there
had taken to certain new devices of
sign:lling as a result of which the
accident took placee We want a
clear and truthful answer from the
Railway Minister as to how far that
is true and what they have done
about it.

The Railways are in perpetual habit

of defrauding the people. When a
man buys a ticket, you do not
guarantee him the seat. If he does

not buy a ticket, you have now 3c-
quired the right by passing recently
an Act with a brute majority in the
House to put him behind the bars.
The Railways have assumed the roie
of defrauding the people in this cou:.

try.

There has been a rise in income
in many stations. But the expendi-
ture on passengers’ amenities is
miserably low. The conditions in
South Sealdah Division in Diamond
Harbour, Barvipur. Sonarpur, Bajbaj
and many o'her stations are in utter
neglect. Tt is a deplorable state of
affairs. They enjoy the monopoly and
that wayv they cut the throat of the
passengers.

Then, the teachers in this country
have been wanting a railway con-
cession. You give railway conces-
sion to hundred and one things. to
foreign tourists and all that. I would
request the Railway Minister to grant
a railway concession for single
teacher travelling because he ig the
most low paid person and is doing
a great job for the soclety and the
coumtry.
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In regard to 19th September strike,
the Railways authorities have taken
an attitude of victimisation and vin-
dictiveness against the employees. I
would request the Railway Minister
to give a fair deal to them,

In Xachrapara Hospital, there are
technicians who are likely to suffer
from radiation hazards and they want
some compensatory allowance. The
Railway Minister is most reluctant
to give that. 1 would request him to
reconsider that.

About catering, they are switch-
ing over from departmental catering
to private catering. In Katihar, they
dare 1rying to convert departmental
vatering into private catering. There-
by. I do not know who are going to
reap the harvest and who are going
to make dividend out of it in the
ra:lway administration . .

MR. CHAIRMAN: Please conclude
now.

SHRI JYOTIRMOY BASU: Lastly
we aave suggesic! to start a railway
line between Bajbaj and Diamond
Harbour wia Noorpur which has
borome o very  thickly-populated
arez. 1 would request the Railway
Minister to consider that.

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI PARIMAL GHOSH): Mr.
Chairman, Sir, I am grateful to the
hon. Members who have participated
in this debate and also expressed
concern and made some other points
in the course of it

Before going into details of the
pointg raised by manv hon. Mem-
bers, I would like to say that the
Excess Demands on which we are
having discussion today relate to the
financial year 1967-68. I would fur-
ther like to say that the Excess that
has occurred amounts to about Rs.
171.33 lakhs and the Public Accounts
Committee has gone into that, consi-
dered it in their Eighty-Third Report
and has asked us to regularise it in
the usual manner. In the course of
that Excess Demand, certain points
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have been raised. I would like to
mention that Mr. Banerjee, while
taking part in the discussion, men-~

tioned about the strike of 19th Sep-
tember

AN HON. MEMBER: We all did.

SHRI PARIMAL GHOSH: Along
with Mr. Banerjee, many other mem-
bers have also mentivned about that
point. As you all know, the total
number of persons who participated
in the strike was about 90,000 all over
the Indian Railways

SHRI J, M. BISWAS (Bankaura):
More than three jakhs.

SHRI PARIMAL GHOSH: 89,000
of them have already been taken
back in duty. Today only 444 per-
sons are there either suspended or

‘arrested under the orders of court .

SHR] JYOTIRMOY BASU: How
unkind of you! How merciless are
you! {Interruption).

SHRI PARIMAL GHOSH:
are the actual facts.
sons are still there.

These
Only 444 per-

SHRI J. M. BISWAS: He did not
speak correctly when he said that
only 97,000 persons took part. That
is not a fact It is over 3 lakhs accord-
ing to the Home Minister .
(Interruptions).

SHRI PARIMAL GHOSH: That is
the position that 1 have accepted.

SHRI J. M. BISWAS:
changed the statement

They have

SHRI PARIMAL GHOSH: As I
have already said, there are only 444
remaining. Court cases are pending
on some and some of them are under
suspension. Immediately the cases
are cleared by the court and also the
cases which are being considered
under departmental action, only
those cases will still remain to be
finalised where the persons concern-
ed are charged with certain violance
or intimidation or some such charges.
Still I can assure the House that we
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will further consider even those SHRI J. M. BISWAS: How long

cases and wherever possible, relief
would be given.
SHRI J. M. BISWAS: Mr. Shukla

made ap announcement on the floor
of the Rajya Sabha that, after the
Government has taken a lenient view,
after the implementation of the Gov-
ernment’s decision, only a dozen per-
sond would be left out. In the Rail-
ways— I am not talking of the other
Central Government employees. There
are about 500 cases of victimisation.
How can these two be reconciled?

SHRI UMANATH (Pudukkottai):
Why not declare a general amnesty?

SHRI PARIMAL GHOSH: 1[I can-
not declare a general amnesty be-
cause cases are pending in court.

SHRI UMANATH: Withdraw those
cases. '

SHRI PARIMAL GHOSH: As
soon as the court’s verdicts are re-
ceived, the matter will be considered
further......

SHRI J. M. BISWAS: There is
no court case, there is no convic-
tion and still people are kept under
suspension,

MR. CHAIRMAN: The Minister
has already noted what all you have
said.

SHRI J. M. BISWAS: The Minis-
ter must explain the position . . .
(Interruptions)

SHRI PARIMAL GHOSH: Many
hon. members mentioned about new
lines and conversion of metre gauge
lines into broad guage lines. In my
reply the other day . . .

SHRI J. M. BISWAS: We want a
reply regarding victimised employees.
Let him reply whether he is going to
consider those cases or not.

SHR] PARIMAL GHOSH: 1 have
already said that 1 am prepared to
consider those cases.

will you take? One year or two

years. How long?

SHRI PARIMAI. GHOSH: Re-
garding conversion of some MG lines
to BG lines, last time also I have
made it clear that we have already
taken a decision in a perspective plan
way that about 3,000 kilometres would
be converted in the course of ten
years from MG to DG. Even for
the Fourth FPlan period, we have pro-
posed to convert about 1500 kilometres
of MG into BG, for which about Rs.
60 crores have already been allocated.

Regarding some of the new lines
mentioned by the hon. members, I
would like to state that the funds
available for the construction of new
lines are very meagre. Out of the
total sum of about Rs. 83 crores,
we have to spend about Rs. 56 crores
for the lines that have been already
commenced and that are still to be
completed.  After that, only a very
meagre sum will be remaining for the
construction of new lines. There-
fore—] hope, the hon. members will
appreciate this—we will have to be
very selective in finalising a particu-
lar line which could be taken up for
new construction based on the traffic
density and its economic viability and
other considerations. The new lines
under the Fourth Five Year Plan
have not been considered ag yet. I
hope as soon as the final decision is
taken, the number of new lines to be
taken for construction will be known.

SHRI LOBO PRABHU: What about
survey?

SHRI PARIMAL GHOSH: As the
hon. Member has already mentioned
about the survey, it is a fact that be-
fore we take up any line for cons-
truction, it is an gbvious fact that we
have to take up the survey first.
Unless and until a survey is made,
the economic viability cannot be as-
certained and unless and until the
economic viability and the traffic
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density js ascertained, a line for new
construction can never be taken up.

About ticketless travel and other
things some members have expressed
their concern. I fully agree with
their view and as it is quite known
to the hon, Members, we have taken
some stringent measures for curbing
this gocial evil and the efforts that we
have taken have already yielded some
good results and the number of per-
sons travelling without ticket has
considerably come down and this has
been reflected in the sale of tickets in
the windows. That is rather the baro-
meter by which we could ascertain
that the number of ticketless travel-
lers has come down to a great extent.

Regarding the other amenities and
other things, the members have given
their suggestions. Certainly I  will
take those things into consideration
and as {ar as possible within the limi-
tationn of funds, all these things will
be considered.

Thank you, sir.

SHR] LOBO PRABHU: What about
batteries and charging them so that
electric current is constant?

SHR] PARIMAL GHOSH: We have
battery chargers in most of the im-
portant stations and wherever there
is inadequacy, that matter will be
looked into.

o TATIMT WEAT (TEAT) E= T
AEES FAT ATY TAET FLIRE I
art #§ gy w7 qE frm—i
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MR. CHAIRMAN: I shall now put

cut motions 1 to 28 to the vote of
the House,

All the cut motions were put and

negatived

MR. CHAIRMAN: The question is:

“That the respective excess
sums not exceeding the amounts
shown in the third column of the
Order Paper be granted to the

President t¢ make good the
amounts spent during the year
ended 31st day of March, 1968,
in respect of the following de-
mands entereq in the second
column thereof—

Demands Nos. 5, 7, 8, 18 and 20.”
The motion was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha, are reproduced below—
Ed.]

Dxuawp No. 5—RevENUE—WoORKING
EXPENSES—REPAIRS AND MAINTENANCE

“That a sum of Rs. 26,27,331 be
granted to the President to make
good an excess on the grant in
respect of ‘Revenue—Working
Expenses—Repairs and Mainte-
nance’, for the year ended the
31st day of March, 1968.”

Demanp No. 7T—Revenuve—WoRrk|wve
Exrenses—OPrraTION  (FUEL).

“That a sum of Rs. 97,89,494 be
granted to the President to make
good an excesg on the grant in
respect of ‘Revenue—Working
Expenses—Operation (Fuel) for
the year ended the 31st day of
March, 1968."

Demanp No. E—Revenur—WORKING
ExPeNSES—OPERATION  OTHER THAN
Starr aNp FueL

“That a sum of R. 3732622 be
granted to the Pre:. ient tp make
good an excess on the grant in
respect of ‘Revenue—Working
Expenses—Operation gther than
Staff and Fuel', for the Mear
ended the 31st Day of March,
1968."

DeManp No. 16—PENSIONARY CHAR-
ces—PENSION Funp

“That a sum of Rs. 9,863,340 be
granted to the President to make
good an excess, on the grant in
respect of ‘Pensionary Charges—
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Pension’, for the year ended the
31st day of March, 1968

DeEmanp No. 20—WITHDRAWAL FROM
ReVENUE RESerRvE FUND

“That a sum of Rs. 273 be
granted to the President to make
good an excess on the grant in
respect of ‘Withdrawal from
Revenue Reserve Fund' for the

year ended the 31st day of March,
1968.”

16.24 hrs.

APPROPRIATION
NO. 4 BILL®,

(RAILWAYS)
1969

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): I beg
to move for leave to introduce a Bill
to provide for the authorisation of
appropriation of moneys out of the
Consolidated F:'1d of India to meet the
amounts spent un certain services for
the purposes of Railways during the
financia! year ended on the 31st day of
Marzh, 18968, in excess of the amounts
granted for thoso services and for that
year.

MR. CHAIRMAN: The question is:

“That leave be granted to intro-
duce a Bil] to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to meet the amounts
spent gn certain services for the
purposes of Railwars during the
financial year ended on the 3lst
diov of March, 1968, in excess of
the amount: granted for those
services and for that year”

The motion was adopted.

DR. RAM SUBHAG SINGH: 1
introduce} the Bill.

—

Grants (General) 1969-70 °*

16.25 hrs.

DEMANDSt FOR SUPPLEMENTARY
GRANTS (GENERAL), 1969-70

MR. CHAIRMAN: The House wili
now take up discussion and voting on
the supplementary demands for grants
in relation to the Budget (General)
for 1969-70, for which one hour has
been allotted. There js a large num-

ber of cut motions. Those hon.
Members present in the House and
desirous of moving the cut motions

may indicate the serial number of
the cut motions they want to move
and they will be treated as moved.

Demanp Nop. T—EbpucaTiON

MR. CHAIRMAN: Motion moved:

“That a Supplementary sum not
exceeding Rs. 1,000 be granted to
the President to defray the char-
ges which will come in course of
payment during the year ending
the 31st day of March, 1970, in
respect of 'Education’.”

DemAND No, 44—CarrNer

MR. CHAIRMAN: Motion moved:

“That a Supplementary sum no!
exceeding Rs. 3,31,000 be granted
to the President to defray the
charges which will come in course
of payment during the year
ending the 31st day of Mareh,
1970, in respect of ‘Cabinet’.”

Demann No. 60—Sart

MR. CHAIRMAN: Motion moved:

“That a Supplementary sum not
exceeding Rs. 12,53,000 be granted
to the President to defray the
charges which will come in course
of pa:.rment durmg the year end-

'Publ:shed in Gazette of India Extraordinaw Part 11, Sechon 2 daled 25- B 69
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+Introduced moved with the recom mendation of the Chief
President.
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